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Report by study group on shifting
Cultivation and Encroachment

2028. SHRI GIRIDHAR GOMANGO :
Will the Mimister of AGRICULTURE be
pleased to state :

- (a) whether the Study Groups ‘on
Shifting Cultivation and Enchroachment

have submitted their reports to ‘his
Minustry ;

_ (b) if so, the main recommendations of
these Groups therefor, Group-wise,
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(c) whether the reports and recommen-

dations have been examined by his
Ministry ;

(d) if so, the recommendations so far
accepted implemented by Government ; and

(c) the reaction and act:on of the States
for the implementation of these recommen-
dations concerning their States ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) to (¢) ‘Of
the’ two Task Forces constituted separately
on Shifting Cultivation and forest Encroach-
ments. only the Task Force on Shifting
Cultivation has submitted its report on 28th
October, 1983. The report is under consi-
deration.

Badaoalla Medium Irrigation Project

2029. SHRI GIRIDHAR GOMANGO :
Will the Minister of IRRIGATION be
pleased to state :

(a) whether the World Bank had agreed
to provide loan assistance for Badanalla
Medium Irrigation Project in Orissa ;

(b) if so, the funds so far released by
the World Bank ;

(c) whether Government of Orissa have
given the administrative approval to this
project soon after the clearance from the
Planning Commission as Sixth Plan
Project ;

(d) if so, when it was
approved by the State
execution ;

cleared and
Government for

(¢) funds so far provided and progress
made in execution ; and

(f) if it was delayed, the roasons there-
for ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI RAM
NIWAS MIRDHA) : (a) and (b) Yes, Sir ;
The Badanalla Medium Irrigation Project
was taken up for implementation under the
IDA ASSISTED Orissa Irrigation Project II
(Cr. No. 740-IN). The credit of US §58.0
million stands fully utilised. It has now
been included for completion 12 the Medium
line of credit by the World Bank amd the
Project has beea signed for credit of US
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$ 105 million in September 1983, which is
expected to be declared effective shortly by
the Bank.

(¢) and (d) Project was cleared by
Planning Commission on 7.1.1981 and
administratively approved by State Govern-
ment on 23.10,1982.

(e) (@) above indicates the overall
utilization of funds for the World Bank
Project. The Progress under individual MIP
under the project is within the purview of
State Government.

( f) Question does not arise.

Inclusion of States Land Reform Acts in Ninth
Schedule of the Constitution

2030. SHRI GIRIDHAR GOMANGO :
Will the Minister of RURAL DEVELOP-
MENT be pleased to state :

(a) the names of the States whose Land
Reform Acts have been considered by his
Ministry for inclusion in Ninth Schedule of
the Constitution as suggested by the States ;

(b) whether some States have also
suggested to include the Acts relating to
Alienation of Tribal Lands in Ninth
Schedule along with the Land Reform
Acts ;

(c) if so, the names of such States ; and

(d) the steps taken by his Ministry to
include these Acts under Ninth Schedule,
keeping in view the speedy implementation
of land reform measures by the States ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA) : (a) Certain
land laws enacted by Assam, Bihar,
Haryana, Tamil Nadu, U, P., West Bengal
and Goa, Daman & Diu have been consi-
dered and included in the Constitution
(Forty-Eighth Amendment) Bill, 1983 for
being placed im the Ninth Schedule to the
Constitution.

(b) to (d) A number of land laws already
included in the Ninth Schedule deal with
alienation of tribal lands. Suggestions for
inclusion ol some more laws have been
received from a number of States and
examined. These States include Andhra
Pradesh, Bibar, Gujarat, Himachal Pradesh,
Manipur, Madhya Pradesh, Orissa aad
West Bemgal. Imclusion of laws in the





